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To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of status report in pursuant to order dated 25.04.2024 passed by
Hon'ble NGT in the matter of Original Apghcatlon No. 467/2024, Sampurna

Nand Vs Shri Bajrang Stone.

Sir,

In Compliance of Hon'ble NGT order dated 25.04.2024 in the matter of O.A. No.
467/2024, Sampurna Nand Vs Shri Bajrang Stone, the status report is being filed
herewith.

It is requested that the aforesaid information may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above.

Yours faithfully,

e
%?Epta)

Regmnal Officer
Sonbhadra.

Endt. No. & date as above.
Copy to:-
1. District Magistrate, Mirzapur for kind information please.
9  Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow

for kind information & necessary action piease. |
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information

and necessary action please.
4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,

Supreme Court of India, New Delh1-110001.

Regional Officer
Sonbhadra.
Gt : Ha Gl 162, 9TR Wgrel (Fide avd] giee) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
RECHTS, |ITHE—231216 Robertsganj, Sonbhadra-231216

=—dd : rosonbhadra@upncb.in F-mail: rosonhhadra@unnch,in
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Status Report in pursuant to order dated 25.04.2024 passed by

lonble NGT in the matter of OA No. 467/2024 Sampurna Nano

Versus M/s Shri Bajrang Stone & Ors.

1. UPPCB had issued Show-Cause Notice to the said Stone Crushers vide Letter
dated-12.01.2024, which was got received to concerned Stone Crusher on dated
19.01.2024 (Annexure-1).

2. The presentation sent by the industry against show-cause notice was received
on dated-30.01.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-2).

3. UPPCB conducted field visit on dated 08.02.2024 to verify complying status of

CTO and observed that the following major air pollution control measures have

been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken
1. | Closed metal sheet enclosures at dust | Partillay Covered
As per inspection report dated
ERIICIRg RO, 08.02.2024, UPPCB issued
2, Covering of all conveyor belts. Yes closure order on dated
3. Telescopic discharge chute or Canvas NO 19.02.2024 after confirmation
cloth / plastic drum of show-cause notice and
4. Wind breaking wall around the premises. Yes revoking the CTO.
5. Water sprinklers at emitting point and NO UPPCB has imposed the
wind breaking wall. environmental compensation
6. | Smog gun and Rain Gun as dust | Notenough asper | On the said stone crusher for
suppression mechanism. CTO condition past violation and defaulting
7. Height of exhaust pipe of DG Set. NO days, which amount has not
deposited by the industry.

4. Detail Inspection report dated-08.02.2024 is attached herewith (Annexure-3).
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5. The presentation sent by the industry against closure order was received on
dated-08.04.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-4).

6. UPPCB conducted field visit on dated 15.04.2024 to verify complying status of
previous CTO and observed that the following major air pollution control

measures have been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken
1. Closed metal sheet enclosures at dust Yes
As per inspection report dated
emitting points. 15.04.2024, recommendation
2 Covering of all conveyor belts. Yes to revoke the closure order
3. | Telescopic discharge chute or Canvas Yes dated-19.02.2024 sent to head
cloth / plastic drum quarter, Lucknow. It is under
4. Wind breaking wall around the premises. Yes consideration as per records.
5. Water sprinklers at emitting point and Yes UPPCB has imposed the
wind breaking wall. environmental compensation
6. Smog gun and Rain Gun as dust Yes on the said stone crusher for
suppression mechanism. past violation and defaulting
7. Height of exhaust pipe of DG Set. Yes days, which amount has not
deposited by the industry.

/. Detail Inspection report dated-15.04.2024 is attached herewith (Annexure-5).

The above additional information is being filed for the kind perusal and

consideration of this Hon'ble Tribunal. ~~
(U.K. Gupta)
Regional Officer
U.P.P.CB

Sonbhadra

Dated: 04.05.2024
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Head Office : Kaira Lalganj, Gauriganj Amethi (U.P) - 227409 E-mall : shribajrangstone@gmail.com

. Work Office : Kachva, Pipraon, Meja, Prayagraj (U.P) - 212301 Contact : +91- 9415137504, 8840213768
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From Dated-04.04.2024
SURESH PRATAP SINGH

M/s SHRI BAIRANG STONE,

ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDEI, POST-PATIHATTA

PARGANA BHAGWAT, TEHSIL-CHUNAR

District-Mirzapur (U.P.)

To,

The Regional Officer

U.P. Pollution Control Board,
House No. 162, Uttar Mohal,
Robertsganj, Sonbhadra-231216

Ref: Letter No.159528/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/MIRZAPUR/2022 Dated-14.07.2022

Subject: Compliance of CTO Conditions for Stone Crushing Unit of M/s SHRI BAJRANG STONE, ARAZI
NO. 185, 186, 181, VILLAGE-BHAGWATIDEI, POST-PATIHATTA, PARGANA BHAGWAT, TEHSIL-CHUNAR
District-Mirzapur (U.P.)

Dear Sir,

This is to inform you that our project has accorded Consent to Operate (Consent Order) for the
above-mentioned location, Letter No. 159528/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/MIRZAPUR/
2022 Dated-14.07.2022 . We are submitting the Point wise compliance of the stipulated General and
specific conditions mentioned in the CTO,

We assure that the compliance of the conditions given by you and will be strictly followed with the
progress of the project on letter & spirit.

Thanking you

Yours Sincercly,

) /)l
ﬁd o/
Esﬂm‘fxz INGH
M/s SHRI BAJRANG STONE

Copy to:
1. The Registrar, Hon’ble National Green Tribunal, Copernicus, New Delhi.
(E mail-judicial ngt@gov.in).
2. Chief Environmental Officer(C-2), U.P. Pollution Control Board, Lucknow.



Project
Stone Crushing Unit
At
M/s SHRI BAJRANG STONE

ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDE|, POST-PATIHATTA, PARGANA BHAGWAT, TEHSIL-
CHUANR, DISTRICT-MIRZAPUR(U.P.)

COMPLIANCE REPORT

PROJECT PROPONENT

SURESH PRATAP SINGH
M/s SHRI BAJRANG STONE

ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDE!, POST-PATIHATTA, PARGANA BHAGWAT, TEHSIL-
CHUANR, DISTRICT-MIRZAPUR(U.P.)




STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDEI
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report
Validity Period: 14.07.2022 To 31.07.2026

CONDITIONS OF CONSENT(AIR)

1. This consent is valid only for the approved production capacity of Stone

Gritts & Stone Dust-200 TPH

2. This consent is valid only for products and quantity mentioned above.
Industry shall obtain prior approved before making any modification in products
in product/process/fuel/plant machinery failing which consent would be deemed
void.

3(a). The maximum rate of emission of flue gas should not be more than the
emission norms for the stacks.

3(b). air Pollution Source Details.

Air Pollution Source Details

Air Pollution Source Type of Fuel Stack No. Parameters Height

PROCESS EMISSION NA 00 Particualarte | Covering of all
Matter process
emission
sources and
regular water
sprinkling.

D.G. SET-500 KVA. 01 DEISEL Particualarte As per
NO. Matter Standard

3(<) The emissions by various stacks into the environment should be as per the norms of the Board.

Emission Quality Details

Stack No. Parameter Standard

00 Particualarte Matter 600 MICROGRAM/CU.METER

01 Particualarte Matter As per Standard

Conditions Compliance

Quantity of other Pollutnants should also be as per the norms Noted and Agreed .
prescribed by the Board/MOEF & CC/or otherwise mandatory

The equipment for air pollution control system and monitoring Noted and Agreed
as proposed by the industry and approved by the Board should
be installed in their premises itself.

The modification or installation in the existing pollution control Noted and Agreed
equipments should be done only by prior approval of Board

Project Proponent: SHRI BAJRANG STONE




STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDE!
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)
CTO Compliance Report

Validity Period: 14.07.2022 To 31.07.2026

Conditions Compliance
The operation of air pollution control system and Noted and Agreed
maintenancebe done in such a way that the quantity of
pollutants should be in accordance with the standards
prescribed by the Board/MOEF & CC/or otherwise mandatory
Unit shold do provisions for fugitive emissions chimney/stack as Noted and Agreed
per the norms of the Board/MOEF & CClor otherwise mandatory.
The unit should submit the stack emissions monitoring report Noted and Agreed
within one month for issuance of consent order along with the
point wise compliancereport of the consent order. Further
quarterly monitoring report should be submitted.

Specific Conditions:

S.No. Conditions Compliance

1. This Consent To Operate is granted to M/s Noted and Agreed
SHRI BAJRANG STONE for production of Stone
Grits of different sizes (@200 TPH using stone
boulder as raw material at ARAZI NO. 181, 185
and 186, VILLAGE BHAGWATIDEI, POST-PATIHATTA,
PARGANA-BHAGWAT, TEHSIL~-CHUANR, DISTRICT
MIRZAPUR (U.P.)

Industry shall obtain prior approval before Noted and Agreed
making any modification in product/ process/
fuel/plart & machinery, failing which consent
shall be deemed void.

The industry shall comply with any other Noted and Agreed
conditions laid down or directions ‘issued 1in
due course by the Board under the provisions
of the Air & Water Act

The industry shall comply with any other Noted and Agreed
conditions laid down or directions 'issued in
due course by the Board under the provisions
of the Air & Water Act

The industry shall regularly operate water
sprinkling system to control process emission
and ‘dust suppression in scientific manner i«
maintain Ambient RAir Quality as per CPCE
Norms

Industry shall Comply the direction issued by Noted and Agreed
the Board wide its letter Ne.H77315/C-2/Vayu
510/8onbhadra/2022 dated 16.06.2022 and
submit the «compliance <report within 02
menths, otherwise the closure order issued by
the Board will automatically be enforce after
06 months from referred date of the Iletter
without any information

Noted and Agreed

\J
B

Project Proponent: SHRI BAJRANG STONE




STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDE|
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRlCT-MIRZAPUR(U.P.)

CTO Compliance Report
Validity Period: 14.07.2022 To 31.07.2026

The industry shall ensure to discharge the Noted and Complied
effluent generated from domestic sources
through septic tank and soak pit.

The unit must comply the directions/ Noted and Agreed
Guidelines issued from time to time of
Central Pollution Control Board, U. P.
Pollution Control Board, Hon'ble Oversight
Committee, Hon'ble High  Court, Hon'ble
National Green Tribuhal and Hon'ble Supreme
Court of India

The industry shall install separate Noted and Complied
meter at bore well for measuring e i
consumption in bore well

This Consent of the industry is automatically Noted and Agreed
considered abrogated after receiving public
grievances against the industry and the
confirmation of the complaint

Industry shall install 04 Neos. stationary Noted and Complied
Anti Smog Guns at sach corner of crushner area
and 01 Nos. mobile Anti Smog Gun for dust
suppression in the premises as well as on
approach road to suppress the dust generated
from crushing, loading/unloading of product
and movements o©of the vehicles as an ‘extra
auxiliary arrangement

The industry shall install air pollution Noted and Agreed
control measures as mentioned below:

1. Closed metal sheet enclosures at dust

emitting point's i.e. the crushers
including their discharge points;,
screens, and the transfer peints of
belt conveyors, with -arrangements of 2
door with opening and clesing facility
for cleaning and maintenance and
flexible covers-at entrance and exit of
the belt conveyors
All openings provided for wventilation
in the enclesures shall be covered by
canvas pag filter te arrest the
escaping dust
All belt conveyocrs .shall be covered by
the industry
Dust conveyer shall be equipped with
telescopic discharge chute for
collecting, storing and
delivering/truck-icading of the
product, Stone dust and any other fine
dust.
A minimum 12 feet high metal sheet
barricading/boundary wall as wind
braking wall shall be provided by the
stone crusher

Project Proponent: SHRI BAJRANG STONE




STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO, 185, 186, 181, VILLAGE-BHAGWATIDE!
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report

Validity Period: 14.07.2022 To 31.07.2026
Conditions Compliance

Dust suppression by scientifically Noted and Agreed
designed water sprinkling system on raw
material/ products and transfer poeints
shall be adopted as an auxiliary .air
pollution controcl measure.
Green belt along the boundary wall shall
be developed by stone crusher in at least
three layers
Metallic road shall be dinstalled inside
the premises with Regular wetting of the
ground within the factory premises.

9.
Industry shall provide sufficient no. C Noted and Complied
Helmets, Gumboots, Goggles, and Masks etc. to
the workers for their safety.

The Ssuspended particulate matter (SPM) between Noted and complied
3 to 10 meters from any process equipment of
Stone Crusher unit shall not exceed 480 g/Nm3.
Industry shall install closed bag/cloth Noted and complied
enclosures at Dboth erushers including their
dischargée points and the transfer points of
belt conveyors with arrangements of a door with
opening and closing facility for cleaning and
maintenance within 15 days.

for green belt at least 8 feet height plants Noted and complied
should be planted which shall be properly
protected as proper Airrigation and manuring
arrangements shall be made. For the development
of the green belt the guidelines issued vide
Board office order no. H10405/220/2018/02 Dt.
16-02-2018 shall be complied. Green belt along
the boundary wall shall be developed by stone
erusher.

Industzxry shall comply the all conditions Noted and complied
nentioned in previous CTE/CTO's issved by the
Board.

Industry shall abstract Ground Water with thne Noted and complied
valid permission {NOC) of the competent
ARuthority/CGWA or any other concerned authority
The industry shall strictly comply the Noted and agreed
directions/guidelines/Environmental norms as
prescribed by State Board for CPAs and GFAs
vide office memorandum no. H 48273/C1/vb NGTE3/
2020, Dated 27.02.2020.

This. consent is valid for discharge of domestice Noted and Complied
effluent in Septic Tank/Soak Pit.

Project Proponent: SHRI BAJRANG STONE
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STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDEI
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)
CTO Compliance Report

Validity Period: 14.07.2022 To 31.07.2026

Conditions Compliance
1f, it is found that the Industry is not Noted and agreed
complying with stipulated conditions or any
further direction/instruction issued by the
Board; legal action shall be initiated awainst
the applicant. The Board reserwves the right to
revoke/add/modify any stipulated condition
issued along with CCA.
Industry shall maintain D.G. Set ; k' ‘height Noted and Complied
as- per Board ©Norms & and i
Canopy.
The person authorized shall not rent, lend, Noted and agreed
sell, transfer or otherwise transport the
hazardous waste without ohtaining prior
permission of the Board

General Conditions:-
STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDEI
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)
CTO Compliance Report

Validity Period: 14.07.2022 To 31.07.2026

Conditions Compliance
The applicant shall however, not without the Noted and agreed
prior congent of the Board bring into use any
new or altered outlet for the discharge of
effluent or gases emission or sewage waste from
the unit
Treated waste water and domestic waste Noted and complied.
shall be disposed jointly at ene dis
point. The applicant shall provide d)rﬁ‘n
measurement eéquipment at final disposal point
The applicant shall strictly comply with Noted and complied.
conditions of this CCA ‘and submit compliance
raport of stipulated conditions within 30 days
of receipt of this CCA. If; at any point of
time, it is found that the industry 4s not
complying with stipulated conditions or
further direction/instruction dssued by
Board, legal action shall be initiated ac
the applicant.
The applicant shall maintain good 15 Noted and c'omplied.
keeping. All valves/pipes/sewer/drains ‘
must be leak-proof
The industry shall provide uninterrupted entry Noted and complied.
to the STPs/ETPs inlet and outlet points, Air
Pollution Control eguipment and stack FQrY
smooth sampling/menitoring of efficiency of
pollution control measures
Project Proponent: SHRI BAJRANG STONE




STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDE!
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report

Validity Period: 14.07.2022 To 31.07.2026
Conditions Compliance

The industry shall provide Inspection Beok at Noted and agreed
the time of inspection to the Board's
officials.
Whenever due to any accident or other Noted and complied.
unforeseen act or event, such emission occurs
or 1is apprehended to occur in excess of
standards laid down, such information shall be
reported to the Board's offices and all other
concerned offices. 1In case af faiiure of
pollution control equipment, the production
process connected to it shall be stopped with
immediate effect
The industry shall opérate in a manner so that Noted and complied
all emissions be emitted through designated
chimney/stack only.
In case of any damage to the agriculture Noted and complied
productivity, human habitation. etc. by the
operation of industry, it shall be imperative
to stop production din the industry with
immediate effect ‘and such ‘information shall be
reported to Board's offices. The industry shall
be liable to pay compensatien also in 'such
cases as decided by the Competent Authority
The applicant shall apply before the 60 days of Noted and complied
expiry of CCR ‘or any change 1in production
types/ production capacity/manufacturing
process/capacity enhancement etc. or any change
in effluent discharge: point or emission poeint
The Board reserves the right to revoke/ add/ Noted and complied
modify any stipulated condition issued along
with CCA, as may be necessary.
The person authorized shall not rent, lend, Noted and complied
sell; +transfer wor otherwise transport the
hazardous waste without obtaining priox
permission of the Board
Any unauthorized change in personnel, equipment Noted and complied
as  working condition as mentioned in the
application by the person authorized shall
constitute a breach of his authorization
It is the duty of the authorized person to take Noted and complied
prier permission of the Board tg close down the
facility. '
The authorization is valid for temporary Noted and complied
sterage of Hazardous Waste within premises
only.
The authorized agency shall ensure that on-line Noted and complied
data with regard to .quantity and nature of
hazardous chemicals being used in the plant as
well as alr emission and waste generated within
premises is displayed on Display Board of size
6x4 feet outside the main factory gate within
premises
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STONE CRUSHING UNIT
Location: LAT-25.048140, LONG-82.981082
ARAZI NO. 185, 186, 181, VILLAGE-BHAGWATIDE!
POST-PATIHATTA, PARCANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report

Validity Period: 14.07.2022 T0 31.07.2026

Conditions Compliance
It is duty of the eauthorized person to take Noted and agreed
prior permission of this Board to close and
cleanup the facility for treatment, storage and
disposal of hazardous waste.
The applicant shall maintain record of Noted and complied.
hazardous waste in Ferm-3 and shall submit
annual return in Form-4 on or before the 3Dth
day of June following to the financial year to
which that return relates
Before the hazardous waste is stored or dumped
in the facility, applicant 'must conduct a
detailed physical and chemigal analysis of
hazardous waste sample and report to the Board.
Pried hazardous sludge from the process in the
plant shall be stored in double lined HDPE pit
constructed with R.C.C. or such material which
does not react with the waste contained in it.
22.The storage area should be fenced properly
and Sign/Notice Board indicating Ii;¥Dangerig
and Y;4Hazardousii# shall Dbe displayed at
appropriate position both in Hindi and English
The industry shall store non-ferrous metal
waste, used oil/spent ¢©il waste in sealed drums
placed on impervious floecr under covered shed:
Hazardous waste if required shall be sold only
to Registered Recyclers/Re-processors.
In case of any transportation oI hazardous
waste, the details in Form-10 of the Hazardous
and Other Wastes Rules, 2016 shall be submitted
t¢ the Board

Project Proponent: SHRI BAJRANG STONE
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House No. 162, Uttar Mohal (Near Chandi Hotel) Robertsganj, Sonbhadra-231216
Email-rosonbhadra@uppcb.in



A AN IORT W, W—Jﬁﬁ 10—33@ YRAFad, dedlc—gR,

SIE—ARGTR @ fIeg T 918 gRT 9y (Uguor fAarer qer fe=m) afdfeems,
1981 (TAHTNRA) & ORT 31—V & JATId O BRY qdBN Aifed & Had §
T fRreror JreET—

I HefHd ST "o IS ERA Mfdaxvr # fIaReE efogo Hw@—521 /2022 AEUIA<
9T S0W0 T Ud 3T YRRV H AMoIfed B A0 I BRA Sif¥dERvr | urd el @&
JgUTH Bg e Iy gRT SWRIG ST &1 FRieror fie—28.12.2023 4 faATd—
30122023 Tb & HeF DI M@l H fbam AT o | qopd W PRI RAT & MR UR FEN DI
RIS drs JRATH, &S D Had A@I—HO5672/C-2/NGT-67/SCN/24 faih—12.01.2024 & HedH
A Iy (Ugur aRer Jer ) SrfefaH, 1981 (JATHRNRG) & &RT 31—T & <A HROT
AT AfCH SIRT fHAT 737 o1, ST SN BT ARSI T &3 SR, 3040 UgHUT =T 4rs,
AM9S DI Joifdhd & | I SerT ®I Fd SR qarsil Afed &1 Ui SeRT &I Ui dRrl
ST gH! 2| IR FEUN FT UfISTR UMK & | SN &I erad P07 seigwden] gRT faia—os.
022024 BT fHIT AT | FRIEOT & F9I IR T Tl UG PRI § U MW@l & MR TR
foega feror s fraq 2

1. IF SR IH-HAKiGs, 90—ufcscel, WRIF—HIad, Tedld—gaR, SYa—4RGIgR &

3MoH0—181, 185 Td 186 WX BT G © | SEUNT BT 3T HI—3METCH 25.048140—37eTeT
Tq 82.981082—< 2R @ |

2. SN §RT $ed Al @ ©U H T dleed T YA o fAfr= |ass o e (e &1
IcaTed fhar ST 8| e @ e fire @ STTeT &War 200 € /€9veT Jfud & | SEnT
TATA 3TaRAT | UTIT 7 |

3. e & 999 ST & GIF AU Sif IR, HbUs! NI IR, dIgsfeT whiNd,

FIR decd D JATH BR IAMRE Has T T | S IS & Ald JAT—HRR docd
& IfTH BRI TR DHAard Fol1 / el e @l a1 Feor & §9g 98 uril T4 |




10.

11.

12.

1514

SN # $OIR decd & If~H BRI W dfex RuifaeT o eraxen fReor @ w9g wrfiq
& urll Y | dier R W ugad Sie @ud @ AT & AN Bg Yal Aier FRleor &
qHY IO e gl AT

IR IR & FY 9T R S Pl WA Al 8 & BRU HSd US /Hhic As Bl
I el fhaT ST bl TG AT 9RT WR Hedl / Hbic IS BT AT & UraT 137 |

IR URER & HE 9FT W Uil BT 907 R0 & F9g 9 131, fog I 9 @
AT faT1$H—16.02.2018 & AU H Hedd oAl & AJwU IANT IRAR F R ufee
R E1 urlr =T |

IENT ¥ fagd MYl 2 500 B0V &FAT BT Uh 3f&a SI0SI0 Ae WU Urr 1T |
S50 W & FaTd & HoRdwy I I I & FRFT gg Sauiee ursy &
dTg I 48 gRT MEIRT AFGT & 3wy R & F9g RIfud e ardl =7 |

SN B I die I fia Geafd ey # ARG ol @1 Srureld 3Redr SeRT gl
U el B MY 2| FRIEV & 99 U T deAi | Hedkd W@l BT STguTed el g7
TET b ST uRerferd © |

I BT RIS g4 § |GG gRT fban Tar o7 | G @) SIRATgER a1y Uguor FRIE
eIl BT U By 991 IenT denford {6 S vd dedfa el &1 Seoted B
S & ATl H LN B 9y (Ugyor FaRor o Fra30n) 7if=aH, 1981 (FrAenied) o
URI—31T & II<HId die A, @S & U G- HO5672/C-2/NGT-67/SCN/24
QT —12.01.2024 §RT BRI FATSN AIfCH SINT HAT 73T o1 | i FRIET & F9g Uyl
i Rfa qeaq uril T |

SN DI I die A 1 SR gamei Aifed faTi®—12.01.2024 & AJHA H I Bl
UiSTR WIS 83T ©, SIl Aalyo-id Udld el eIl © |

QTN §RT SN BT IAF a8 A d |eAfd e (Wl vd aryg) fasid—14.07.2022 4
AR 2Tl BT UTe T WA el @l AT & | Feafd el b1 Seaa (b S &
JAMelld H Sad SERT Bl I9d g8 & deH H0—159528/UPPCB/Sonebhadra(UPPCBRO)/
CTO/both/MIRZAPUR/2022 fesi—14.07.2022 ERT IRl AT ey &I Rdid 9
PRI & U3 f31H—08.02.2024 R AT AT bl 2 |

HI0 ML ERT SR # fOaR®EIT af0g0 FAT-521 /2022 AU 9419 040 1Y
Td I & YHROT H IENT B FRIEr gd H fQT1$—19.06.2023, 29.06.2023 Ud 01.07.2023 B!
e afdfa g1 fbar war or| dopd H RS afifa o swaelRa s
faT1$—06.07.2023 & SITAR J&NT TATE dR] YWY RV awemd enfud fey famr
Farferd grm AT | doear R |affd gRT e &1 e faA e —28.12.2023,
famTi—29.12.2023 Td fai—30.12.2023 &I fbar TAT| doarre H Ry affa o
EEITETRT TRAT f3Ah—06.01.2024 & AR I&ANT AR AT BT IJootad B HTford
T AT | I AR H FEURT & IR BRI DI 9 B SN Bl J- Dl f&ATh—
23.08.2023 B W fHIT AT o1 | Iad & UTAN] SN & IAEA BRI UR™ B g
faT1$—02.11.2023 T 5T e §RT A UG @I MY off, o Wer@wy 72 &1 &1
At ¥ IERT BT IAGT BRI g5 B BT d2d bR H AR & |

HAT: 3/ ...



1515

39 JhR IR affa &7 sWeiRd IRAT {QH1$h—06.07.2023 W IrerdT AT
&% —08.02.2024 TH AT 218 &I T& HI @A ¥ | 72 &A1 T IR F I A
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I 3l sfoear # uiiRd 3fTe=N & I ureld H dw=d Uguvl FRIF0 9 gRT okl g
faTI®—08.02.2019 & IR & AJAR SN W Shieer @Y arfq 146 faAi =g
ggiaReiig efergfcd 1 ToFTgER sfeRIfUd fdhar S Sfrd gRm—

Environmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF).

Where,
P1=50 (Pollution Index=50 for orange category unit)
N =146 (No. of days from which the non-compliance has been observed)
R =250 (R factor in Rupees)
S = 0.5 (Factor for scale of operation=0.5 as investment of unit is less than
Rs.50 Lac(0.5 for small scale unit)
LF=1.0 (Location Factor= 1.0 as population of Vill. Sonpur, Bhagautidei, Chakjata etc.,
Chunar, Mirzapur is below 10 lac. (LF is 1.0 for population less than 10 lac)

Therefore,

Environmental Compensation(EC) =PIXNXRXSXLF
=50x 146 x250x 0.5x 1.0
= Rs. 9,12,500/-(Rs. Nine Lacs twelve thousand
five hundred) only

3d: SR afofd qedl &l gieTd Y@d gU Sad Hafid e 49 &l goRT W, JH—
Wldiag, do—ufescel, WRIA-9ad, dedld—gAR, SHUG—HRGYR & fdwg 9y (Uguer fFarRor
qr o) S, 1981 (FATANEG) & OR-31'T & AAd die AT, d@TS $ 9F
H@IT—HO5672/C-2/INGT-67/SCN/24 f&T—12.01.2024 §RT BRI darel AIfcd &1 e fba o
P G B AT 2| WAR SR THEMER SN W 146 &A1 & fShleex 3@y =g
0 9,12,500.00 TR &1 giaRviig &fgfd SIeRINT fhd S &1 SR &1 Il 2
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GSTIN : 09ADEFS4708G1ZZ

A ARHR HBley,
S090 Weuul =T 9,
SIECEE

v # ToRT ¥, IFH—ikiied, ufegeer, dewiie—gAR, SHIG—HIRSIIR Bl TR BRI
qaRll Jifew et w=a—r=0s672 /-2 / TH0u0d0—67 / TR, /24 faTdH—12.01.
2024 BT 8T fHY W9 & gay 7|

eIy,

HUT IRF e T A JETd @ ded Gea—yd05672 / -2 / THOSHOTo—
67 / THXNTA. /24 eI —12.01.2024 BT HeH TE FRY BT HE b3 | Sacd U & AedH 4
T BT T & b Ia HIR Whie B e Ggd ARy gRT faAie—28.12.2023 ¥ 30.
12,2023 & WA b AT dUT U T f SE @ 91 grr fnfa wffa et a1 ergurer
R ST TS URT T T W HIR SIeAl &g da geuu R d g feiRa
MESATRT @ SR Ay YSHv R eraReg wifid & arlt T W | dokd # SEmT @l
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TRIEY AP AT T & fh sanr uRER # |gfud 9y uguer (AIEvr gevm
| @Y o T £ ufhar ScaeH ¥ BN ael o) Scdoid @ fgA0T 8g Rbper vd Uel
o < T g e T 2, Rt frafia g fBar i €1 S R $ IR1 TR
07 faws afe e, o A 1 wad R o T i e 1 s R o T 2, R

g e ¥ ARRTE AUY—TF e 2| SEnT @ @ gRI fFrfa Affd adl @1 SeRy: gurer

b far STar 8 TAT U AT FTITTT H STAT DHRIAT ST 2 |
A

g PreT & f S @ gftedd SRt 3 SR BRYT drarel Aifeq faATd—12.01.2024

o\
2 3 Peg R B W R |
Zxn vy
AT H—IURIGATINR | (R warg f¥e)

qre0 RO AN gomi &

yfaferf: g gafaRor SifermrI(ge—2), S0%0 HGT PRIF0T WIS, TETS 3 §9 FRY D T
B gEnT B W) BROT g A ey B Bl Gt N | /
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E-mail : shribajrangstone@gmail.com
Contact : +91- 9415137504, 8840213768

Head Office : Katra Lalgan], Gaurigan] Amethi (U.R) - 227400
Work Office : Kachra, Pipraon, Meja, Prayagraj (U.F) - 212301
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& Heof GEr—ud05672 / F1—2 / TH0SI0EI0—
: 67 /TN, /24 faATH—12.01.2024 ERT SENT B RO A Afew ffa fear mar &1
Prfa SR garet Afew @ aged ¥ fagar Ui Sar fFread 8-

" 1. Industry has Closed metal sheet enclosures at dust emitting points i.e. the crushers including their

discharge points, screens, and the transfer points of belt conveyers.
= 2. Industry has Arrangements of a door with opening and closing facility for cleaning and maintenance

and flexible covers at entrance and exit of the belt conveyors.
£ 3. Industry has All opening provided for ventilation in the enclosures covered by canvas bag-filter to

arrest the escaping dust.

4. Industry has Covering of all belt conveyers. ,
5. Industry has Silos with telescopic discharge chute for collecting, storing and delivering and truck loading

2 the product, for controlling 'stone dust' and the reject, 'fine dust
6. Industry has A minimum 12 ft high metal sheet barricading or boundary wall. |
E 7. Industry has Dust suppression by scientifically designed water sprinkling system on raw

material/products at the equipment’s and transfer points.

E‘ 8. Industry has the metal roads inside the stone crusher premises with arrangement for regular cleaning inside |
the premises to avoid re-entrainment of settled dust.

g hdystry has Regular wetting of the ground through tanker mounted sprinklers/ smog guns within the

emides

stry has Dense Green belt along the boundary wall.
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11

12,

13.
14.

18.
16.

1519

(2)

_Industry has the dust extraction system installed by the stone crushers at dust containment
enclosures to extract the accumulated dust fitted with adequate dust control system.

|ndusFry has the arrangements to minimize the generation of dust emissions during loading, unloading,
handling and storage of raw material / products, waste or byproducts.

Industry has Arrangement of Covering while transportation and storage of final product / material.
Indv;ls.l’clry;i has the stretches of the main highways passing in the vicinity of the stone crushers area are
metalle

Industry has the approach and link roads in the stone crushers area are metalled.
Industry has Quarterly Ambient Air Monitoring through third party.
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H POLLUTION CONTROL BOARD
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MIS SHRT BAIARANG STONE,

BHAGAUTI DEL PATIHATTA, CHUNAR,

MIRZAPUR,
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